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*THE HYDERABAD STATE APPROPRIATION
(VOTE ON ACCOUNT) ACT 1952

No XIV oF 1952

An Act to promde for the withdrawal of cer-
tain sums from and out of the Consolidated Fund
of the State of Hyderabad for the service of the -
year beginning on the 1st day of April, 1952.

" WHEREAS it is expedlent to w1thdraw certam sums from

and out of the Consolidated Fund of the State of Hyderabad °

for the service of the year begmnmg on the lst day of April, .
1952. :

o - 17 is hereby: enacted as follows:—

B

1. This act may be called the Hyderabad State Appro- Shof: tltle
priation (Vote on Account) Act, 1952

2. From and out of the Consohdated Fund of the State ‘ Withdrawl of
of Hyderabad there may be withdrawn sums not:exceedmg certain sums from
those. specified in column 4 of the Schedule amounting in the’ %’;ﬂe‘(’)‘;fd‘;ﬁg%md

aggregate to the sum' of rupees elghteen crores eighty- df the State.i
five - lakhs and. thirty-six thousand ‘towards’'defraying’

the several charges which will come:rin :course of pay-:

ment during the, year beginning on, .the 1st day. of April,;

1952 .
" 3. The sums authorised to be withdrawn ' from and Appropnat:on d
out" of the Consclidated Fund ofthe. State of Hyderabad
by this Act shall be appropriated for the services and -
purposes ‘expressed  in the Schedule in relation to the said
year.

o .. «SCHEDULE.

’ (SEE Sscnonsz&?:)

SUMS NOT EXCEEDING :

Stl. | 'Services & purposes | ‘Heads of Accounts
No. |, y Voted by |Chargedon|.. . .. .,
' i the Total
. Leglslatwe Consohdated
’ Assembly . Fund |

[FTANES GITS YRRl LINIT LR

e 2 ) 3 ‘ 4
et U PEUN S IR T I LIRS L T
e . GOCLE LY R TN
1’| Land Revenue o 7- Land Revenue . »; 40 80 000 - ar e 40 80 000
2 State Excise Duties...] 8-State Excise i: : 26 10 000 VO 26 10 000
; ‘(nDutles e ad ot ol

*Publxshed in Gazette Extraordinary No. (37), dated 31st March, 1952.
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SCHEDULE-—(CMM )

[T T SR

T i &3 i I PR A A
L . Sums NOT BXCEEDING
Stl. | Services & purposes | Heads of Accounts
No. : .. Voted by : Charged on
‘thé" the Total
Legislative | Consolldated . .
i Assembly Fund ! -
i S N s R [N ot
1 2 | 3. | 4,
3 | Stamps .| 9-Stamps .. 95,000 . * 95,000 .
. 4 |Forest .. ! iil10-Fofest  #+7hii7,.l « 8,79.000° - 1 8,79,000
5 | Registration ; .:. .| 11-Registration . ..|:..1,23,000 t, 1,23,000.
6 | Charges on account, | 12-Charges op ac- oo : S
of Motor: Vehicles’ dount of Motor™ i it o * o lonol
Acts ... ...| Vehicles Acts 4,00,000 4,00,000
7 | Other Taxes & 13-Other Taxes & P
Duties ... .| Duties et 14:28,000 ., 14,28,000
8 | Other Revenue Ex-, /| 18-Other. Revenue | ;| ;
penditureé’ financed Expenditure finan-
from Ordinary ced from Ordinary’
Revenues: ~ Revenues; .|
Irrigation. Works:"® | Irtigation Works: |
-} (1) Works for which | -.(1) Works for which | ‘
-t no Capital accounts . no Capital Accounts T ! - R o
G|t arekept - - P Ll are kept - .. 117,61,0007 . *717,61,000°
9 | Interest on Debt and 22-Interest on’ Debt o ;
other obhgatlon ;and-other obhga- N o .
. AR fong L oo e 4177127,07,000 27 07,000 ¢
10 Appropnatlon for, [ 23-Appropriation for R RN T Iy SR T S s
: reduction or . .. reduction.or - ) .
avoidance of Debt .. avoidance of e | 1,48,97,000 | 1} 48 97.000'
11 | General Admlmstra- 25-General Adminis- ]
tion - «| tration ... 23,91 000 91 000 24 82 000
12:( Administration of ::|27-Administration of |1 e o
Justice «|  Justice ... . - 12 50 000 . 2 42 000, _ ‘14.92,000_
13 | Jails & Coavict’ ‘| 28-Fails & Convxct ’ ‘ A ’
Settlements im oo ::Settlements ' ¢ .. 9,17,000 v 1Y 9,17,000
14 | Police Do T 29|-Rolic¢ i oy - 163,09,000 1 . [ 1,63.09,000.
15 | Scientific Depart- 36-Scientific Depart- S
' ments +»s| ments P pey el o 2,021,000 . 2,21,000
16 | Education 37-Educa.t10n .:|1,26,33,000 1,26,33,000
17 | Medical 38-Medical 30,02.000 e 30,032,000
18 | Public Health 39-Pubhc Health = .| 15,11,000 12,15,000
19 Agricultur'e v "' (] 40-Agnculture 21,91, 000 ©21,91,000°
20 Vetermary L ‘41-Veterinary -+ .| 494, 000 4,94,000
‘21 Co-opera.tlon e .| 42-Co-operation 5,85,000. 5,85,000-
22 | Industries & Supplles 43-Industries & .
Supplies 5,63,000 563,000
23 | Miscellaneous. ! 47-Miscellaneous : :
Departments ~ _ ...] Departments e 22,92,000 22,92,000 -
24 | Civil Works .| 50-CivilWorks 57 .33, 000 . 57,33.000
25 | Other Revenue Ex- 52-A-Other Revenue - |- i et
penditure connected | Expenditure ] ) L
vty iElectricity .. -1 connected with b et
Schemes ...| Electricity Schemes | -* - 6,000 6,000
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I SUMS NOT EXCEEDING

Srl, Services & purposes Heads of ‘Accounts
No. Voted by | Charged on
the the Total
Legislative |Consolidated
Assembly Fund
I —
1 2 3 4
26 | Territorial & Pdlitica,l' 54-A-Territorial & E
1 Pensions ...\ Political Pensions ...| 6,78,000 e 6,78,000
27 | Superannuation 55-Superannuation
Allowances & Allowances & - .
Pensions Pensions : v« 60,19,000 1,06,000 61,25,000
28 | Stationery & . 56-Stationery &
Printing Printing 9.,04,000 . 9,04,000
29 | Miscellaneous .| 87-Miscellaneous 13,55,000 53,63,000 67,18,000
Total Expendlture on |Revenue Account
fincluding Revenue |Expenditure & Capital | 7,04,30,000 | 2,34,06,000 | 9,38,36,000
Expenditure within IRevenue Account) —
30 | Irrigation .| 68-Construction of
Irrigation works, )
: etc. - . 1,28,49,000 1,28,49,000
31 | Public Health . 70-Cap1tal Outlay on . -
. Improvement of
Public Health . 7,34,000 7,34,000
32 | Multi-purpose River | 80-A-Capital Outlay
Schemes ..., on Multipurpose
River Schemes ... 31,02,000 31,02,000
.33 | Civil Works .| 81-Capital Account
of Civil Works
outside the Revenue
Account 21,34,000 21,34,000
34 | Electricity Schemes ...| SI-A-Capital Outlay on
. Electricity
' Schemes 17,01,000 v - 17,01,000
35 | Road Transport 82-B-Capital Outlay
Department ...,/ on Road Transport
i Schemes | 12,50,000 12,50,000
36 | Payments of com- 83-Payments of com.
muted value of muted value of .
- pensions ...| pensions .| 1,25,000 1,25,000
37 | State Schemes con- 85-A.State Schemes
nected with State connected with -
Trading State Traing ...| 3,13,62,000 . 3,13,62,000
Total Capital Expendx ture outside the s
" Revenue Account : ...| 5,32,57,000 5,32,57,000
38 | State Road Fund ...[IState Road Fund 50,000 . . 50,000
39 { Loans & Advances Loans & Advances .
by State Govern— by State Govern- -
ment ... .| ment .., .o} 4.13,93,000 . 4,13,93,000
Total Disbursements junder Debt Heads ...| 4.14,43.000 4,14,43,000
GRAND TOTAL ...|16,51,30,000 | 2,34,06,000 | 18,85,36,000
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